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Bomb found in 2 parcel

1075, Shri Vishwa Nath Pandey:
Will the Minister of Communications
be pleased to state:

{a) whether it is a fact that two
persons were killed on the spot and
six others injured when a bomb in
a postal parcel exploded after it had
been opened in Nara Village, district
Kanpur (U.P.) on the 22nd March,
1967;

(b) it so, reaction of Government
thereto; and

{c) the action taken in the matter?

The Minisier of State in the Depart-
ments .of Pa AWajrs und
Communications (Shri L K. Gujral):
(a) Yes Sir. It is a fact that a
registered parcel booked at Barabanki
post office and delivered through Nara
Khurd branch post office Distt. Kan.
pur, contained a ball like thing which
exploded, when the parcel was open-
ed by one of the persons sitting near
the addressee on 21-3-1967 and mnot on
22.3-1967 »s meantioned in the Ques-
tion. Two persons are reported to
Hine been kilied and another two
received injuries.

(b) and (c). The incident has been
reported to the police and their en-
quiries are in progress. Action to
avoid such incidents ag may be possible
will be taken on receipt of the result
of the police investigations.

Deploymtent of Sclentists

1076. Shrl Meetha Lal:
Shri Onkar Lal Berwa:

Will the Minister of Education be
pleased 1o state: -

(a) whefher about 100,000 scientists
have been wrongly deplayed; and

(b) if so, whether a streamlining
of their deployment will be done for

the maximum utilization of their ser-
vices?

The Minister of State in the Minis-
try of Education (Shri Bhagwat Jha
Azad): (a) A monograph on the re-
sults of a sample enumeration of scien.
lific and technical personnel during
1961, published Ly the Regislrar Gen-
cral of India, projects certain per-
cenlages of scientific and technical per-
sonnel on ‘non-technical employment’.
Non-technical employment includes
jobs in the technical departments not
requiring scientific or technical skill.

(b) Job opportunities are dependent
on ihe general progress, inciuding in-
dustrial progress, in the country. In
the scientific and technical depart-
ments, generally, non-technical de-
ployment of technical personnel is
kept to the minimum pecessary.
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Amendment of U.G.C. Act

1978 Shri X. A. Prasad:
" Sbri N. K. Sanghi:

Will the Minister of Education be
pleased to state:

{(a) whether it is a fact that the
University Grants Commission has
urged Govmuu to ameng the Uni-

(b) whether the proposal has been
;md

(c) if o0, the result thereof?

The Minister of Education (Dr.
Triguma Sem): (a) The University
Greots Conrmisgion had agreed with
the recomprendation of the Committee
of Members of Parllament on Higher
BEducstion (Sepru Commiitee) to the
effrct that the UG.C. Act should be

MAY 31, 1967 -

Written Afswery 2030
so amended sa to make it ohligatory
on the part of a State Government to

consult the Commission before

up a new University and that the Act

should also have a specific provision

which would enable the Commission to

consistently refuse to give any flnan-

cial aid to Universities established

without its prior consultation.

(b) and (c). In the U.G.C. (Amend-
ment) Bill, 1966, which has since lap-
sed, it was inter-alia provided that the
Commission shall not give any grant
to any University which is establish-
ed without previous approval of the
Commission and of the Central Gov-
ernment, The matter will he consi-
dered further at the time of re-intro-
duction of the Bill.

Number of Gradustes among different
Commaunities

1079. Shri Kartik Orson: Will the
Minister of Education be pleased to
state:

(a) the total number of Graduates
amongst (i) Hindus (ii) Muslims
(iii} Sikhs (iv) Christians;

(b) the total number of Graduates
amongst Scheduled Castes (excluding
Christian and Muslim Converts there-
from);

(c) the total pumber of graduates
amongst Scheduled Tribes (excluding
Christian and Muslim coriverts there-
from); and

(d) the total number of gradustes
amongst other Backward Classes (ex-
cluding Muslims and Christians)?

The Minister of Education (Dr.
Triguna Ben): (a) to (d). The reguir-
ed information is not available.





